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Under rule 130 of the Tamil Nadu Legislative Assembly Rules, the following 
Bill which was introduced in the Legislative Assembly of the State of Tamil Nadu on  
12th january, 2018 is published together with Statement of Objects and Reasons for general  
information:—

L.A. Bill No. 13 of 2018
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  M.C. SAMPATH,
 Minister for Industries.  
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  K. BOOPATHY,
 Secretary. 

  M.C. SAMPATH,
 Minister for Industries.  


